
Half Year
Ended

30.09.2022

Half Year
Ended

30.09.2022
Quarter ended

30.09.2021 Year Ended
31.03.2022

Un-audited Un-Audited Un-Audited Audited

By order of the Board
For L M J Services Limited
(Sd/-) Sarang Jain
Managing Director,
DIN : 06812172

Paid up Equity Share
Capital (Face Value Rs 10/-)

Earning Per Share
(of Rs 10/- each) Basic and
diluted (not annualised)

Place: Kolkata
Date: 15-11-2021

Net Profit /(Loss) for the period
a�er tax(a�er Excep�onal

and/or Extraordinary items)
Total Comprehensive Income
for the period [Comprising
Profit/ (Loss) for the period

(a�er tax) and other
Comprehensive Income

(a�er tax)

Net Profit/ (Loss) for the
period (before tax, Excep�onal

and/or Extraordinary items)
Net Profit/(Loss) for the period

before tax(a�er Excep�onal
and/or Extraordinary items)

Total income from opera�ons

ENDED 30TH SEPTEMBER, 2022

SL
NO.

EXTRACT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER

Par�culars

Amount in Lacs

14459.15 6631.31 7211.85 30056.45

159.20 159.20 159.2 159.20

L M J SERVICES LIMITED
Registered Office: 2, Transport Depot Road, Kolkata Kolkata WB 700088 IN

Email : csdelhi@lmjgroup.in, CIN: L93000WB1983PLC035807

142.58

95.76

95.7676.50

76.50142.58

4.06

64.68

64.6857.06

57.06

3.58 19.13

Note: 1) The above is an extract of the detailed format of result for quarter ended September 30, 2021
filed with stock exchange under Regula�on 33 of the SEBI (Lis�ng Obliga�on and Disclosure Requirements)
Regula�ons 2015. The full format of the said results are available on the website of

366.14

366.14

304.55

304.55

103.32

6.49

103.32

CSE Limited at www.cse - india.com as well as on the company's website at (www.lmjservicesltd.in)

Half Year
Ended

30.09.2022

Half Year
Ended

30.09.2021
Quarter ended

30.09.2022 Quarter Ended
30.09.2021

Un-audited Un-Audited Un-Audited Un-audited

743.75 864.88 191.99 585.79

300 300 300 300

Note: 1) The above is an extract of the detailed format of result for quarter ended September 30, 2022
filed with stock exchange under Regula�on 33 of the SEBI (Lis�ng Obliga�on and Disclosure Requirements)
Regula�ons 2015. The full format of the said results are available on the website of BSE Limited at
www.bseindia.com as well as on the company's website at (www.octaviusplanta�ons.com)

By order of the Board
For Octavius Plantations Ltd.

Paid up Equity Share
Capital (Face Value Rs 10/-)

Earning Per Share
(of Rs 10/- each) Basic and
diluted (not annualised)

(Sd/-) Raj Kumar Jain
Whole Time Director,
DIN : 03505168Date: 14-11-2022

Place: Delhi

103.73

3.46

Net Profit /(Loss) for the period
a�er tax(a�er Excep�onal

and/or Extraordinary items)

103.73

Total Comprehensive Income
for the period [Comprising
Profit/ (Loss) for the period

(a�er tax) and other
Comprehensive Income

(a�er tax)

100.85

100.85

3.36 2.40

72.14

72.1470.43

70.43

2.35

103.73

Net Profit/ (Loss) for the
period (before tax, Excep�onal

and/or Extraordinary items)
Net Profit/(Loss) for the period

before tax(a�er Excep�onal
and/or Extraordinary items)

Total income from opera�ons

103.73 116.25

116.25 83.29

83.2970.43

70.43

ENDED 30TH SEPTEMBER, 2022

SL
NO.

OCTAVIUS PLANTATIONS LIMITED
Registered Office: E-40/3, OKHLA INDUSTRIAL AREA, PHASE-2 NEW DELHI, 110020

Email : www.octaviusplanta�ons.com CIN: L65910DL1984PLC018466
EXTRACT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER

Par�culars

Amount in Lacs

STATE BANK OF INDIA
POSSESSION NOTICE

(For Movable/Immovable Property) [Under Rules 8(1)]
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